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*rg.ngt@nic.in / judicial-ngt@gov.in

GOVERNMENT OF ODISHA
FOREST, ENVIRONMENT & CLIMATE CHANGE DEPARTMENT

T Tl

No. FE-ENV1-ENV-0005-2020/ EQQGE] /[FE&CC, Date 207/ Jgfzuza

From
Dr. K. Murugesan, IFS
Director, Environment-cum-Special Secretary to Government.
To
The Ld. Registrar Genaral,
Hon'ble National Green Tribunal (NGT), Principal Bench (PB),
Faridkot House, Copernicus Marg, New Delhi-110 001.

Sub: Submission of minutes of the Review Meeting held under the Chairmanship of
the Chief Secretary, Odisha on 13.12.2023 pertaining to compliance on Solid
Waste Management and Sewage Management in pursuance of order dated
27.01.2023 of the Hon'ble NGT in O.A. 606/2018 and related matter.

Sir / Madam,

In inviting a reference to the subject cited above, this is to intimate that in
pursuance of the directions stipulated in the order dated 27.01.2023 of Hon'ble NGT in
O.A. No. 606/2018 pertaining to compliance to Solid Waste Management Rules, 2016 and
Sewage Management, a Six Monthly Progress Report has been fumished earlier vide this
Department Letter no. 16223 did. 02.08.2023. Correspondingly, a Review Meating was
held under the Chairmanship of the Chief Secretary, Odisha on 13.12.2023 on compliance
on Sclid Waste Management and Sewage Management in pursuance of order dated
27.01.2023 of the Hon'ble NGT in O.A. 606/2018 and related matter.

Therefore, | am directed to enclose herewith the copy of the minutes of the
aforesaid meeting dated 13.12.2023 approved by the Chief Secretary, Odisha for kind
information and appraisal of the Hon'ble Tribunal.

Yours faithfully, -

L
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Director, Envirdnment-cum-

Special Secretary to Government.

Memo No. 26260 jre g ce at. 4011323
Copy forwarded to O.5.D. to Chief Secretary, Odisha for kind information of Chief
Secralary. /
VAT L\
S S s i i

Diractor, Environ nent-cum-
Special Secretary to Governmenl.
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Memo No. el reace a. 20)19 3

Copy along with a copy of the enclosure forwarded to P.S to Additional Chief
Secretary, Water Resources Department / Sr, P.5 to Additional Chief Secretary, FE & CC
Department / P.S. lo Principal Secretary, H&UD Department / P.S. to Principal Secratary,
PR&DW Department / P.5. to Commissioner-cum- Secretary, Health & Family Welfare
Department for kind information of Additional Chief Secretary, Water Resources
Department [ Additional Chief Secretary, FE & CC Depariment / Principal Secretary,
H&UD Department / Principal Secretary, PR&DW Department / Commissioner-cum-
Secretary, Health & Family Welfare Departmeant, respactively.

£
Enclosure: As above.
I.-.___ A
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Director, Environment-cum-

Special Secretary to Government,

Memo No,_ 4@ LGl ke & ce a 012125

Copy along with a copy of the enclosure forwarded to the Member Secretary,
Central Pollution Control Board, Paribesh Bhawan, East Arjun Nagar, Shahdrg, Delhi-110
032 for kind information and necessary action. JI
-~ .

el ey
Enclosure: As above. b E\rﬁ\f
18
Director, Envirohmeant-cum-
Special Secretary to Government.

Memo No. 0 63 FEace a. 20(lafQ3

Copy along with a copy of the enclosure forwarded to the Member Secretary,
State Pollution Control Board, Paribesh Bhawan, Nilakantha Nagar, Unit-VIll,
Bhubaneswar { Member Secretary, OWSSB, Satya Nagar, Bhubaneswar for Kind
information and necessary action.

Enclosure: As above, ,.’ﬂ
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Director, Environment-cums-

Special Secretary to Government.
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The review meeting was held under the Chairmanship of Chief Secretary, Odisha in the 2nd floor conference hall of GARPG Department on
13.12.2023 at 10:30 am to review the matter of compliance on Solid Waste Management and Sewage Management in pursuance of the order dated
27.01.2023 of Hon'ble NGT in O.A. No. 606/2018 and related matters. The list of members present in the meeting is appended in Annexure-A,

Tha Director, Environment-cum-Special Secretary to Government commenced the deliberations by briefing the updated status akin o the
compliance to the direction of Hon'ble NGT in the aforesald matter, He presented before the members the progress made so far by the respective
Departments and organizations,

After a detailed discussion an various issues related to the compliance in the paras of the order of NGT in OA No. 806/2018, the progress made
s0 far and decisions taken in the meeating are as follows:-

=) Compliances  Reguired Progress made so far
to the Paras as per the
No direction of Hon'ble NGT
on 27.01.2023

1 It was intimated that the Fully compliance with SWa Rules, 2018, affactive SEWAage managemant and other environmantal nerms need o be followad
Hon'ble NGT has | by the State as par directions of Hon'ble NGT from time tn time,

appreciated  the  steps
taken by the State for the | The Chief Secretary desired to work in Rroper coordination with all concerned Departmeants/ arganizations in both urban and
de-cantralised mathod of | rural arsas.

management of  solid

wastes, The rapon
submitted by the Hon'ble
Justice, Sl P, Mohanty,
Retired Judge, Orissea High

RN mmd S s s s e o




Couwft was also infirrated

937

and follow-up achion is

being takan

Estaplishment of EMC Ervirenment Monitoring Cell (EMC) has been constituted under the Chalrmanship of the Chief Secretary and so far 2 nos. of
Calls under the | review meetings have been canductad to monitor compliance with various directions passed by the Hon'ble Tribunal and

Chairmanship of the Chief
Secratary and Feview by
the Chist Secretary al the
Stata level and review by
District Magistrates at the
District level

Dectaration of three Madel
townsicities and an
yviliagas.

Para 13

raview the progress at the stale lavel. The last review meeting was hekd on 24 07 2023,

Thres 2 35 Perhampur s plg and 3 Model I nd %
villages in alfl 30 districts of the State are already declared 1o be made compliant of Municipal Salid Waste Management
Aules, 2016 and other enviranmental issues.

in all the 30 districts, it is 1o be taken up.

Action: H&UD Dept., PRADW Dept.

Status an  MCC, MRAF,
Lagacy waste, Landfill site,
Big-mining acivilles,
Sawage Management
being monitored by CMC,
Ministry Jal Shakthi, Govt.
of India

Para 20 & 21

SPCE is submitting the MPR in the matlar of OA Mo, 672 of 2018 on a monthly basis to NMGG with a copy 1o CPCB. SPCEB
has submitted the MPR up to October 2023, whareas OWSSE has submitted up 10 November 2023.

Action: OWSSB; SPCE, Odisha

Status of State on SWM
{2257 TPD) & 37.46 Lakh
MT and currant gap of 514
(g42 — 128} MLD of
sewage managemant.

The details are: MCC-254 Mos with a treatment capacity of 1183.5 TPD (Wet Waste) with a wasie genaration quantity of
1157 TPD, MAF-216 Nos with a treatment capacity of 2220 TPD (dry waste) with & generation capacity ef 1104 TPD.

The sewerage systerm has bean constructad in 5 ULBs (L., Bhubanaswar, Cuttack, Sambalpur, Rourketa and Pur) and ong
Wastewater treatrment plant has been sonstructed in Talcher Town. The sawage generation in tha above & ULBs s aboul
40201, The installed capacity of STPs in the sald ULBs is 375.5 MLD. in 110 ULBs Grey Water Management project is being
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Para 25 | taken up. 938

Action; H&EUD Department, OWS5B

5 Az per the commitment of | Provision of funds 1o meet the gap between generation of waste and treatmeni has been strategized up to FY 20323-24 as
the State Hs, 1152 Crore | below:
(1138} of the non-lapsable

fund is to be kept in ring-
fenced account to be spent | | 81 Mo, Particulars Avaitable freleased Amount | Fund to be received Total
within one year o achieve
the gaps as per the aclion
pian. Rs. In Crare
Para 26
Action-Haup | | Eth SFC [Sepiage Managermean) 3333 B.34 4187
Department
2 Lrban-Fural Convargence lar FSSM Ba.62 A2
3 Lirban Septage System 70,00 7E00
4 zad Water Management SEM (Urkan) BEE () 88 00
Total: 172.95 984,34 {46720
i Stata iy evolve | All ULBs are collecting user fee for Solid Waste Management as per Solid Waste Managemant Bye-laws notified by tharm.

machanizm for raising the | Usar faa is being collactad through Ama Sahar Mobile App (Online) and also manually (Offline).
funds by collecting user

charges from households, Action: H&EUD Department
contribution of corporate’
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business sectors,
commercial
establishmeants, and

tourists  contributing  for
solid wasta genaration.

Para 27
T 1. Bcientific. handling of 1. Decentralized SWM adapted in accordance with provisions laid down in the SWM Rules, 2016, SOPs in July, 2019,
wasle (processing and Dacamber, 2020 and December 2022 prescribed for Collection, Transportation, Processing & Disposal of Municipal
disposal) as per SWHA Solid Wazta.
Aulas, 2016.

2. Waste to Wealth initiative

2 Waste Frocessing

tacilities
SWH Mo. Capacity Waste % Capacity
4 Establishment of de- | | Facilities Generated Availability
centralized wasta HERER
processing facilities  of (TPD)
adeguate capacity
i 1,155
4 Segragation of the
municipal solid waste at MCC 255 | 11985 — 101
source HRLYIRGES
5 Processing of waste —
nearast to the point of 1
MMRF 218 2,240 202
ganeration with defined {Diry Waste)
destination ¥

&. Enlisting involvement of

penple Recyclable dry wastes sold to Agencies autharized by SPCB, Odisha and Non-recyclable sent to Cement plants for co-

processing.

3. Based on assessment of waste generation in individual ULBs, the MCCs and MRFs of adequate capacity have been sat

PARA-28 | ¥
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Housing & Urban Development DeparhMGregularh' micnitaring the progress made in this regard.
4. 89% segragation of waste at sourca (s baing ensured in all ULBs,

5. Suifabla lands identified within the kocality for the establishment of MCCs and MBFs.

B,
I. In & paradigm shift, the Stale has followed a community-driven instead of contractor-driven model associating
community in the process,
Il. Swachha Supervisor and Swachha3athis have been associated with the sanitation value chain strengthening tha
collection of segregated waste from door step and bringing about behavioural change in publfic.
ili. SwachhKarmis, the women members of WSHG, Transgendsr and Waste Pickers are associated with the processing in
the Wealth Centres,
IV, [EC activities such as putting up wall paintings, Audio jingles etc. are being undertaken frequently to sensitize peoole
on safe sanitation practices including scientific SWh,
End-users of the compost | Solld Waste

and the rejects are nol
given,

(Para 29)

1. Wet Waste, being processed al MGCs 1o generate compast (namely “Mo Khata™), is being used by line Depariments
for agriculture/horticulture/plantation purposes.
2. People ars also the users of Mo Khata™ mads available 1o them through outlets managed by WSHGs.

3. Racyclable Dry Waste, being segregated at MAFs, sold to Agencies authorized by SPCB, Odisha.

Mon-Recyclable Dry Wastes are transferred to Cement factones for co-processing.

Action: H&EUD, SPCB

Dump sita management;
Tha source of air and
water pollution generatas
foul =mells and for
maintaining the ground
water quality, thus step is
o be taken,

The follow-up action is being taken up for bio-remediation of legacy waste dumpsites. The status of legacy wasie
dumpsites managament is a3 follows:

1. Vyasanagar Municipality has successfully completed bio-remediation of legacy waste dumpsite of 55,000 MT in tha
ULE. Reclaimed land has beentransformed into & park in the public inferest.

2. The selection of agencies for Bio-mining of legacy waste dumpsites in Balasore and Bhadrak (Package-l) and Puri
(Package-ll) azs wall as for B7 ULBz of the Stale is under procass,
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Usa of reclaimed [&nd 3. It is being ensured at the ULB level to prevent any burning of waste at dumpsitas.
occupied by legacy waste
dump sites, Use of
CAMPA funds. Prevention
of fire at the dump site.

Action: HEUD Department

Para 31 & 32

10 Execution Plan relating to | Standard Operating Procedure (SCP) on Decentralised SWM has been circulated among ULBs for strict cbsenvance. All the
manageament of municipal | Govi. hospitals have been requested 1o establish of ETPs & 8TPs and conditions has been stipulated in the consent orders.
sofid  waste Execution  of

Bio-remediation/ Bio . Bio-mining of legacy waste dumpsite in Vyasanagar Municipality has been completed. In addition, in 93 ULBs having
mining rocess as  per legacy wasta dur'l'lp-SItEE HFF' Iluated for Bio- mlnlng Tender pmcass in this mgan:t for CMC, EMC and BeMC s undar
CPCB guideline. progress Chief Se .

II. Bio-remediation pmce.s.s i angeing in BMC and HI'..-'IC.‘
Al other wastes Le
Flastic, Construction and

Demalition, Bio  Medical, " o o o Status In %
Hazardous and E Waste Mo of Cuantity
are not o be mingled and ULE | of logacy
treated with solid waste. s
Guidaline of MoHUA on ol
“Wasta o Wealth- 2017;
under SBM programme is | |y | conceted | 55000 | 1.47
i ba followed,
PARA-33 2 Dinegring 2 A Complated | 500000 133
CIngning 2,500 42 7B
B! CIrdgaing 16,080,000
a3 Cammesicad a Bhadrak , Balasora&Pun 9,24 238 .85
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4 AFP floated for selection n-firnpﬂammenw
Kunicipal =] 10,00, 000 24.69
Ciorporation

5 Big-mining process for implementation following issued SoP
Municipalties 33 B,0%,.220 16.11
MALC 45 1,791,904 287

i Mo Legacy 19 ] 1]
Wiasle

Total: 113 37 46,082 1040

114 ULBs have designated sites for storage of Construction & Demolition waste. 126 sites across the State have been
webhosted (www.urbanodisha gov.in). Further, the C&D waste Is used for the construction of road subgrade, temporary
pathways, raising the low-lying areas, ete.

All LILBs are collecting Domestic Hazardous Waste and e-waste by way of a special weekend drive every Saturday.

For the management of Blomedical waste the Government has sanctionad Rs 1813.54 crore o establish ETP & STP at all
HCF (Health Care Fagilities) of Odisha up tathe CHC level.

Accordingly to establish ETP & STP at DHHs, As 211.68 crora have been released & distributed to districts

The works department has already taken up the work and will complete the establishment of ETP & STP at DHHs by the end
of FY 2023-24. Like thal up 1aCHC level, all the HCFs will be covered by end of FY 2027-28.

HE&UD Depit. Is regularly manitoring the prograss made in this regard, Based on assessment of waste genaratian in individual
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ULBs, the MCCs and MAFs of adequalgé;%niw have been set-up.

Action: H&UD Department, Health &FW Department, SPCB, Odisha

Establishment of Effluent Treatment Plant (ETP) and Sewage Treatment Plant (STP):

ETP cum STP are functioning at DHH, Kendrapara, BMGH, Chandpur (Nayagarh) and STF at DHH, Sambalpur,
Sundargarh, Capital Hospital, Bhubaneswar and RGH, Rourkela. Chief Enginear, Bulldings have submitted a cost estimala af
Rs. 1813.54 Crores for establishment of ETP and STP with operation and maintenance cost for 5 years at CHC, UCHC, OH,
S0H & DHHs,

Action: HEUD Department, Health & FW Department, SPCB, Odisha

i1

The E&TFs are to be
operated  properly  and
manitoring s to be done
far compliance of
discharge standards.

Treated water i to be
used for secondary
PLUIPOSES,

Contaminaticn of soll on
account of Groywatar
needs fo be managed as
par "Tool Kit: Greywater
Management”

A commiites s o be
constituted and to submil a
repor. The committes 15 o
examing allernative
options  tor  utilizing the
gray water for agriculture
with applicable standards,
pizciculture or other such

Total estimated wastewater generated in the ULBs of the State is B8O MLD.

= Against the target of 13 STPs with a total capacity of 375.50 MLD and 120 FSTPs with a total capacity of 2.087 MLD,
13 5TPs (total capacity of 375,50 MLD} and 113 FSTPs (tofal capacity of 1.947 MLD) have besn made operational.
Currantly, 159.05 MLD is being treated in existing STPs.

= The gap is proposed 1o be filled up through the Grey water management systam, a pilot of which has been laken up
in Dhenkanal and Jatni Municipalities and steps are being taken for scaling up of Grey Water Managerment in 11
Lighthouse ULBs. Steps are being taken for scaling up of Grey water management projects in a total of 110 ULBs of
the State.

= All ULBs have been requested io sprinkle the treated wastewater from STPs on the roads for dust mitigation,
landscaping inthe STPs, efe.

» Grey Water management has been underaken in many geegraphical arsas of 11 ULBs. Soil samples have bean taken
aut of the area adjacent to (within 10 metres) lane-level structures to check for any adverse impact in ferms |
contamination of sail.

In compiiance 1o the order, SPCB has constituted the Expert Committee vide their Ordar No. 2993 di.28.02.2023 under he
Chairmanship of Member Secratary, SPCB. The Committee shall fumish its views on the environmental impact on the
discharge of freated grey water into leach pits in the state of Odisha and ascertain whether grey water managament |s cone
as per “Teol Kit Grey-water Management™ (July 2021) brought out by the Department of Drinking Water and
Sanitation, Ministry of Jal Shakti, Gol, Accordingly, the meeting of the Committes was held on 16.03.2023. Based on he
discussions and subseqguent fisld visits, the compliance report along with recommendations was furnished vide letter No 5813
dgt. 10.04.2023, which was also submitted to Hon'ble NGT vide this departmant letter No. 9708 dt.11.05.2023.

Action: H&UD Department, PR & DW Department, SPCB, OWSSB
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purposes. It will  be 944

desirable thal thare |5 geo-
tagging of sewage outfalls
in the receiving water
system and Its marking on
GlE-bazed maps  with
unlque code, ensuring that
tha same is chacked and
thare are no discharges 1o
water bodies.

Para 34

Provision of fundz to | Adeguate fund for underaking various construction and maintenance aclivities for sewage management has been provided in

bridge the gap the budget up to FY 2023-24, It was advised to mention the actual expenditure made so far.
FARA-3T

5l Mo Particulars Avallabla!  Rebleased | Fund to be recaived Total
Amaunt
F5. Crora

1 Sih SFC [Septage Managameand) 33.33 B34 41 56

i Urkan-Rural Comergance tor FS5ERM e i

3 Urban Septage Sysiem Tiao pp ]

4 Usad Waler Managamaont SEM [ Lrsan) BBE.00 QRE.00

Tolal: 172.95 a84.34 146728
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Action: H&UD Department, PR&DW Deptt.

13

Adoption of a oozt
affactive methad o
sEwane freatrment,
reduction of use of water
Imipasing ZLD an
industrias, Housing
societies . wilh  imposing

CTE! CTO conditians.

PARA-38

SPC Board stipulates ZLD Condition in CTE and CTO order in housing societies above 20,000 Sguars Meters with
monitonng thereof,

At present, all housing projects are stipulated to achieve ZLD to 8 maximum extant during non-monsoon season.

Action: SPCE, Odisha

14

MoEF&CC notificaton of
250212022 an
Management of sewage,
wastewater, reuse and
recycling of treated
wastewater by dual
plumbing system,

Cormman off-site traatmeant
facility {Without Sewage
Metwork)

Common ofi-sifle treatmant
facility (With Sewage
Metwiork)

For projacts with built up
arga of 5000 to 20,000
square meters onslte
sewage ireatment facility
whera na Municipal
rreatment site exists. Black
waler 10 be discharged to

In five ULBs having sawer network & STP, such as Bhubaneswar, Cuttack, Purl, Sambalpur and Rourkela, all the
wastewater genaratad from households shall be connected to the sewer network which will be treated at STP.

In all 115 ULBs, F5TFs have been provided for treatment of faecal sludge from onsite sanitation systems. 112 FSTPs out
of 120 have been commissionad and B ane [n progress.

Faor grey water management in the ULBs, on the basis of leaming from the pilot conducted in 4 geographical areas of two
cities- Jatni{M} and DhankanaliM), and recommendation of the Expert Committea formed as per the direction of the Hon'ble
MNGT, Scala-up stratagy and Toolkit has been developed for the city wide scale up of Grey water management in the Statae.

Interventions are to be provided at four different levels az mentioned below:

Housahold level - Magic Soak pits can be provided at household lavel

Lane level - Hybrid leach pits with abserption trenches can be provided in lanes

Community level-Constructed Wetland can be provided at community level wherever space is available

Qutfall level - For the left-over water which is received at outfall points of the drains due to non-availability of space at
househald, lane and community level following technologles can be adopted depending on the situation- Waste stabilization
pond and maturation pond, Constructed Wetland or Facultative aerated lagoons, CPHEED manual can also be referred for
adopling other nature basad techmologies at the outfall point,

= AT PR
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ti [ r | Management of grey water at huusel%‘.ﬁd lane: level Is absomption based structures. The treated water from community
through treaiment system | level treatment and at outfall level treatment will conform 16 the general discharge noms of CPCB/MoEFACC. In areas where
1o be discharged  uilised. | thera is municipal sewage network, all the waste water generated trom househelds shall be connactad te the municipal
sewags network which will be treated at STP.
For projects above 20,000
squarg meter on gite STP | Far Gray Water Management, following steps have been taken;

to treaf 100 % sewage

generated, Approval has been obtained for implementation of Grey Water Managemant (GWM] in 110 ULBs excluding 5 ULBs having
sawerage syslem,

Maintaining sourca of
clean water (rivers, storm After successful implementation of gray water management pilot praject at Dhenkanal and Jatni, the work has been taken up
walar drains and water in 11 lighthouse ULBs namely, Angul, Balasore, Bargarh, Chatrapur. Dhenkanal, Hinjileut, Jatni, Jajpur, Keonjhar,
bodies- Lakes, wetlands Koraput, Nayagarh,

efc.) free from treated and
untreated sewage, State laval PAMU for Grey water management will be set up shorly,
channefizing treated
sewage for non-portable Each ULB will have a Project Implementation Unit {PIU} for implementation of GWM. The ULB level PIU consists of GWE,
purposes, MA&E Expert, GIS Expert & TULIP Engineers.

PARA-39 The TULIP Engineers and GIS Expert have baan engaged for these 11 lighthouse ULBs.

A 2-day state level workshop was organized by H & UD department far Chairpersons, Vice-Chairpersans, EO, ME, JE, MIS,
TULIPs & other technical staffs for implementation of GWM in 11 lighthouse ULBs,

Further, the ULBs have conducted a training/ orlentation session at their respective ULB level for the elected repraseniatives,
SwachaSathiss MSGs,

The household survey has been initiated Iointly by TULIP Engineers and SwachSathis in their raspactive wards allotied.
The GIS Experts have been arlented and trained tor digital mapping of all the household, lanes and drains in the ULB,

The work in 11 lighthouse ULBs is expected o be complated by March 2024,
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Priority category during 2022 {CPCE . Publication "Polluled rivar | Action plan urder implamedntabion Present slalus
sireiches for resioration of Wetesr Qualiby-2022")
proposed®
Fiwar Mama of Paolluied Priorty Numbers 2022 223
Rivar Siratsh
{Jan-Dac) [fan-bay)
(B0 my'L, masy | (BOD gl
rnad)
Ganguanaliah Ganguanalighalong | | 1 Action plan has been approved by | Prioagy-il Frigrity-1l
Bhubanaswar CPCE and under implementaban
{16.0 8.0y
May be downinaded from the
weblirk - rroodisha oro/Belion:
plani
Daya Diaya along I a Pricrity-y Pricmity-¥
Marankhat o Az par 2022, 159 polluled fvar
K.anms stratches hed besn rediced o 7 (5.5 {4.8)
ared rast 12 ware dalistad as BOD
bl |5 bass ian 3. Howeved,
bazed on tha waber quality stalus
Hugkhai Kimkhas alarg v dirirey 2021 and 2022, there ane § Clean Claan
Bhubanaswar polubad rrear strebahas in tha Slate
and accordingly SPCH has (1.9 1.7
ragquasted o dalkst one more
stratch ram fha lisk,
Mangala Mangala aleng I PrioriyV Clean
Golasahi
ia.4) (28]
Hathapodi Fathajodi along bl a Prionty-V Priceity-V (4.2)
Cuktmak
(4.4
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Sena Serua along W Pricmy-y Pricetby-y
Sankhalrasa
4.2} [3.8)
Srahmanl Brahmani afong W Prignne-yr Prioriy-y (53]
Rourely
(5.7

Action: H&UD Department, PR & DW Department, SPCE, Odisha

Control of lllegal Groundwater Abstraction: Govt. of Odisha has formulatad an Act for the regulation of groundwatar
namety “The Odizha Groundwater {Regulation, Development and Management) Act,2011", Central Ground Water Board
(CGWE) and District Level Evaluation Committes (DLEC) strictly control the Qroundwater abstraction by the industries. Chie
Engineer and Director, Groundwater Development, Bhubaneswar mantors the fluctuation of the groundwater level in alf 30
tistricts in 10-yearintarvals.

River Catchment /

Basin Management: Infiow fram the catchment and outfiow from the river of the basine are managed

effectively by the Chiaf Enginear and Basin Managers lar LI* nos. of river basinz of Odisha,

Flood Plain Zone Protection: A Cross Regulator has been constructed at the off-taking paint of GanguaNalia 1o divert the
flood discharge {Approximately 20% of flood water] of Chandaka Catchment 1o KuakhaiRiver through BudniNaliate save
Bhubanagwar City fram urban flocding. This is ane af tha flood plain zone profection works in GanguaMalla which has been

axecuted by DoWa.

Watershed Management: Watershed Management- The Integrated Watershed Management Programme is executed
throughout the State by Odisha Watarshed Development Mission,

Action; DaWR
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15

Utilization of treated
sewage in Malls, Industrial
Estatas, Automobila
gstablishments, Ponwear
Plants, Playgrounds.
railway  Stations, Bus
ciands, Local Bodies,
Universities  els, 10 sava
portable water far drinking
purposes. State 1o make a
plan for use of lreated
Waker.

Para 41

All ULBS have been requested to use treated sewage watar from STPs for sprinkling on the roads 1o mitlgate dust pollution.

Action: H&UD Department

18

Effective management of
TP and FSTP, Guidsiines
of SBM - U 2.0 are o be
refarrad

The STPs are to be
operated at full plilization
capacity. A cantralized
mechanizmior  oparation
an a continuows basis is to
ke made praterably within
one marth,

Para 43 &44

Steps are being taken to upgrade the operation of eTPs with full utilization capacity. SPCB, Odisha is granting consent 10
FSTPs and monitoring periodically.

Action: HAUD Department, SPCB, Odisha, OWSS5EB

17

Sewage treatment
facilities adopted in
terms of septic tank/soak
pitFSTP particularly for
Rural areas and Villages
tp be reviewad in view of

Liguid Waste Management (LWM)-
LW In Rural Odigha is being implemanted in ling with the Swachh Bharat Mission Phase |l prograr.

190,508 community leach pits {thraugh SBM-G and FC Grant) and B,79,547 household soak pits {threugh
MGNBEGA) have been constructed forf the management of gray watar in villages.
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health, hygiene and the
guidelines of MolD,

A comprehensive plan is to
be mada for contral of
{Selid & liquid) pallution
with the allocation of
adequate budgal
provision. Generation of
awaraness with public
participation and
coniribution,

Para 45 & 46

As on date 16,580 (35.46%) v%gg have reported arrangements to manage solid wasta,

Faecal Sludge Management- Al the GPs within apx. 20 km distances from ULBs have been tagged for FSM
services with the ULBs. 3,552 GPs out of 8.784 GPs (52%) are linked to all urban FSTPs

56% of rural HHs will benefit from this arrangemeant
As on date around 100 FSTPs ara recelving faecal sludge from the rurai HIEps
Approx. 500 trips per month of fascal sludge are being sent from rural areas to the urban FSTPs

There has been a substantial reduction In poliution in the nural watar bodies/rivers due o the implementation of rural-urban
convergence for FSM,

SPCB, Odisha is granting consent to FSTPs and granting monitaring periodically.

Action: PR&DW Department, SPCE, Odisha, OWSSE
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For both Solid and Liquid
waste effective
management oxpers fo
be  involved with other
stakeholders  to  evolve
models for the pratection
of tha envirenment.
Campaigns  with public
involvement to be dona.
Direction passed fo the
Chigd Secretary 10 entrust
responsibllity to  Seniar
Secretaries 1o monitor
wasta management for
establishments govemed
by non-municipal
entities,

Para 48

Mﬁ!ﬂﬂnﬂmmmw
* Solid Waste Management in Rural Odisha i= being Implemanted in line with tha Swachh Bharat Mission Phasa [
program. Accordingly, the State's implementation guidelines have been lssuad.
* Additionally, "The Odisha Rural Sanitation Policy 2020, with a facus on SWM has been promulgated. The PR & Dw

Deptt. in convergance with HAUD Department have issuad & joint advisory for Plastic Waste Managament (PWM).
* B5% of the GPs are targsted far SWM arangemeants during the current FY 2023-24,

* As on date 20477 (44%) villages have reporied arrangements to manage solid waste, including bio-degradable and
plastic waste management,

* 41,325 community compost pits (through SBM-G and FC Grant} and 8,54,457 housshold camposel pits (through
MGNREGA) have been constructed for the management of bio-degradable waste in wiltages.

* SHGs have been |dentified and lagged In 5961 (BB%) GPs Io manage the community SWM assets and facilitate
plastic waste management.

* HH & Instifutional level collection of plastic waste has been inifiated in 2,418 GPs {36%).

* 26.758 waste segregation sheds have hesn created to facilitate the storage of dry wasie coliected.
* 25,081 vehicles {mastly ticycles) have baan procurad in the villages for collection & transpertation of dry wasta.

* Mass cleaning of villages is baing done reguiarly to ensure visibla tlsanliness across all villages.
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= Al GPs are taggad with MRF cenires of ULBs for processing the recyclable waste which is being collacied at GPs and
peradically ransferrad 10 ULBs. The department has instructad all the districts o initiate door-to-door colleclion across
ali tha GPs by 30 June 2023 vide letlar no. 11536 dated 20.05.2023.
+ Al GPs 1o be made compliant with SWHM Rules 20186, through the SBMG Phase |l program by FY 2024-25

LW in Aural Odisha Is being implemanted in line with the Swachh Bharat Mission Phase | program.
get, of the GPs are targated for WM arrangerments during the curent FY 2023-24.

2 14,420 community leach pis {through SBM-G and FC Granl) and 10,448,300 household soak pits (through
MGNREGA) have been constructed for the management of gray water in villagss.
As on date 25,740 (55%) villages have reported arrangements 1o manage fiquid wasie.

Faecal Sludge Management (FSM)

Al the GPs within apx. 20 km distance from ULBs have bean tagged for FSM services with the ULBs. 3,552
GPs aul of 6,794 GPs {52%) are finked to all urban FSTPs.
sao af rural HHs will benefit from this arrsngament.

As on date arourd 100 FETPs ara recelving faecal sludge from the rural areas.
Approx. 500 tips per manth of faecal sludge are being sent from rural areas to the urban FETPs.

Recently, a joint letter has been isswed by PRADW and HARUD Dept. vide letter ne. 25160 dated, 4 Movembar
o093 1o extend the FSM services to GPs which are beyond 20 kms from the FSTFs o up 1o 30 kms. This will
rasylt in Increasing the utilisation of the existing FSTPs and simuitansously increasing the caverage of F5SM in
rural areas.

The State has been continuously monitering the FSM progress through the Steering Committes canstituted
under Bural Urban Convergence headed by Principal Secretary, PREDW.

Action: PR&DW Department, OWSSB

19 WWhile revlswing the
progress  in formulation
and implamentation  of
District Environment

« District Environment Plans for all the 30 Distrcls of the State are upleaded onthe website of the Diistricts Portal and
Siate Portal.

« Furiher, District Magistrates are executing tha Actian Plan of projects by refarring to the District Environment Plans of
the concermed Districls.
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Plan (DEP), as per Anicles
243 W and other
provisians of the
Constitution read with 11th
and 12th Schedule, vide
order dated 17.01.2023 in
O.A Mo. 380/2018, Shree
Math Sharma vs. Union of
India &Ors.. the Tribunal
noted that in the State of
Ddisha District
Environment Plans have
been prepared for all the
30 Districts which are fo
be duly implemented by
the District Magistrates
through  District  Leval
Committees{BMW
managemant is linked),

The District Environment
Plans must have an
authentic  and updated
database which can be
helpful for policy making
and execution of projects.
Menitoring of bridging of
gaps in sewage and solid
Waste managament in
districts ks required by the
Chiat Secretary through a
suitable  nodal  officer,
preferably of the rank of
Additional Chiaf Secretary.

The status of sewage and
solid waste management

* The Additicnal Chief Secretaw,&gzbﬂ Department is
and State Envirenment Plan.

* The matter of BAMW management to be reviewsd by Commissioner cum Secretary, Health & Family Welfare
Cepariment.

* The dedicatedweb portal “Swachha Sahara Odisha"
status of Solid Waste Management in ULBs and
frial run,

the nodal officar for averseeing the District Ervironment Plans

and mabile app "Ama Sahara® have been developed 1o reflect tha
also monitaring. A dedicated Partal for manltaring of FSTPs is under

under the chaimanship of the Collector and o implement the agendsa items

meticulously in the district vide Jetter no- 3028, dated 20.05.2023 & letter no- 1030, dated 28.02.2022 sarlier

Recently the same has been again communicated vide letter no- 4582 dated 18.07.2023 for preparation of the District
Environmental Plan,

All the 541 numbers of Veterinary Hospital and Veterinary Dispensaries of the State have been tagged with Bio-Medical
Waste Management Agencies of the nearest PHC/CHC. The reneswal of the agreemantfresh agreement with Bio-Medical
Waste Management Agencies is being taken up pefiodically after the expiry of the agreament periad,

Action: FE&CC Dept., Health & FW Dept., PREDW Dept. HAUD Dept.,

F&ARD Dept.
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with respect to each city,
town and village be placed
an State's portal and be
made part of the District
Ervironment Plan.  This
may be done in Ine
nextbwa months.

Para 50 & 52

o
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Waste Management in
the Armed Forces and
Cantonment area and
coordination with ULBs
and monitoring thereof.
Siate to interact with
Defance organisations 1o
ghare work expenence.

Para 53 & 54

Suitable follow-up action Is to be taken by the departments concemed.

Action: HEUD Department

21

Centralized single
window mechanism for
planning, capacity
bullding and monitoring
of waste management at
the State level. Local
authorifies have 1o do thair
duty and stock-laking al
the district levels 10
contfinua with due
supervision and conlrsd of
such Mechanisms.

it should be headed by an
officer of the rank of

Committee under the Chairmanship of Principal Secretary to Govl., Housing

State Level PMU for SEM {Urban) and a State Level Technical Suppert Unit (TSU) have hean constituted to look after
issues of planning, capacity building monitaring ete, of solid and liquid waste management raspectively.

in compliance to the direction di. 27.01 5023 of Hor'ble NGT in O.A. No. BD6/2018, the State Government has constituted a
and Urban Development Deptt. vide
Forest, Environment & Climate Change Department Order No.7224 dated 11.04.2023 as, which functions as a centralized
single window mechanism for planning, capacity building and monitoring of waste managemeant at the state level, The
sommittaa shall prepara blueprints, review fhe prograss in bridging the gaps in sewage and golid waste managemeant,
establish interaction with the stakeholders, including experis, institutions, concermed departmeants, community members and
all oiher stakeholders. The minutes of the review meeting held on 19.06.2023 are enclosed for appraisal.

Action: H&UD Department, FE&CC Department
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Additional Chief Sacratary
with representation from
concemned departmants —
Urban Development, Rural

Davelopmant,
Environment and Forest,
Agriculture, Walar

Resources, Fisheriezs and
Industries.

The mechanism should ba
working on a  full-time
basis. Continuous training
programme: far  thosa
involved in the execution
of waste management
projects,

Para 55

954
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Compliance ta SWM
Rules, 2016 being
monitored by CMC,
Ministry of Jal Shakti.

Para 59

Manthly Progress Repor (MPR) in the matter of OA No. 673 of 2018 {Mare river stretches are poliutad) are being regularly
submitted to SPCB and FEACC Deptt. For further neediul action at their and. MPR for the Month of May, 2023 has been
submitted to SPCB vide H&UD Deparfment Latter No. 12452 dated 19.06.2023, with a copy to FEACE Departmant. MPR {or
the Month of October, 2022 has baen submittad by SPCB ta NMCG, Ministry of Jal Shaktl with & copy to CPCR for necessary

action,

Action: H&UD Department, SPCB, Odisha
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State 1o raize funds from
generators’contributors  of
wasta,

Thera is a gap of 574 MLD
in sewage generation
and treatment and legacy
wasle of 37 Lakh MT, As

The process for the selection of agencies for the Bia-mining of legacy waste dumpsiles in 93 ULBs is ongaing and al ditferent

stages for successtul implamentation.

The gap of 514 MLD in generated sewage and freatment will be managed through Grey Water Management. In this regard,
after the implamentation of pilot projects al 4 locations of Jatni Municipality and Dhenkanal Municipality, Gray Water

Management in 11 Lighthouse ULBs has been underaken,

Simultanecusly, in consideration of financial implications for the above projects under process,

Steps are belng taken for
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such the State woukd be | utilization of Rs. 1152 Crore through the non-lapsable ring-fenced account.

liable to pay compensation
af about Rs. 1136 crore at | The above fund as commifted by the State will be utilized exclusively for wasta {both salid and liquid) managemant in the
the rate of compensation | timeling for successful implementation as per directions af the Hon'ble NGT,

fixad In other States,
Sinca, & higher amount of Action: PR&DW Department, H&UD Department
funids  allocated of an
amount Bs. 1152 crore,is
fc be ocredited 1o a
saparate ring-fenced
acoount for the purpose.

The Hor'ble NGT refrained
from levying EC on the
Siate of Odisha for the
fime being. Ring-fenced
accounts may be kepl as
‘non-lapsable” funds.

Para 62, 64 & &5

At last The Chiet Secretary, Odisha cited the example of plasma technology and suggested to find out a suitable technology where huge
amount of solid waste can be convertad to usable biproducts without combustion or burning. He advised that regular sampling of ground water needs
10 be made as there is possibility of contamination due to collapse of soak pits in different areas.

The mesting ended with a vote of thanks to the chair and all other participants.

CHIEF EECRETARY, ODISHA
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